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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
a AT HYDER ABAD

CP_99/98. _in__CA_290/97

DAJE_OF ORDER : 21-B=98,

Batwean :=

U.D.S_arma

. ve. Petitioner/Applicant
And )

1. Sri J.T.Venkatesuarlu, :
The Sr.5updt. of Post Offices,
South East Dn, Kachiguda,
Hyderabad.
2l Sri A-V.B.maﬂﬁﬂ
Chief Postmaster ,General,
ﬁP Circley-Dak:Sadan, Hyd.
++s Contemnors/Respondants

ot

Counsal for the Applicant : Shri Krishna Oesvan

Caunsel for the Respondents : Shri V.B8himanna,lLGSC
CORAM S

THE HON'BLE SHRI R.,RANGARAJAN :  MEMBER (A)

THE HON'BLE SHRI B,5.JAT PARAMESHWAR  : MEMBER (2J)

(Order per Hon'ble Shri R.Rangarajan, Member (A) ).
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{Order per Hon'ble Shri R.Rangarajan, Member (A) ,);.

Heard Sri Krishna Deva%} counsel for t e applicent and Sri_

\.Bhimanna, standing counsel for the respondents.

2. The OA was disposad of on 16-4=87, Ths direction given in
the OA reads as follows :-

Tha pay of the applicant is to be fixed notionéily o
under rule FR 22 (c) from the date he had shouldafaq; .
the responsibility of APM (Accounts).. His pay in
the promoted grade is to be fixed on that -basis.

The applicant is entitled for arrears due to the .
above fixation from one year prior to the filing
of this OA i.e. from 5-3-96 (This 0A°is Piled on
5-3=97)., Time for compliance is 4 months from the
date of communication of this ordsr., .

1 ' .
It is nou atated for the respondentsthat the applicant has been
J .

promoted. His pay fixation has been done in accordance wuith t he

rules and the arrears will be paid bsfore 4-9=-98,

3. In view of the above submission, the CP is closed. No

order as to costs.
cf\rxﬁ__SL———————*’*?:;

B.5. JAI-PARANTESHUAR) (R.RANGARAJAN)
__ﬂ”,,ff”ﬁghber (2) Member (A)
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Dictated in Open Fourt.
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0A,290/97

Copy

1e

2.

3.
4

toi- ' . . .
Sri J.T vyonkateswarlu, Tha Sra. Supdt. of Pest Offices, Seuth
East Dn., Kachiguda, Hydersabad. _ .

S5pi AYVLB.Menon, Tha Chief Pestmaster Gcnaral, A P.Clrcls,

Dak Sadan, Hydcrabau.

Ona copy to M+, Krishna Devan, Advaecats, CAT., Hyd.
Ona copy te fire ViBhmanna, Addl.CG5C., CAT., Hyd:
Ona copy ‘to  DARF(A), CAT., Hyds | '

Dhe duplicate coepy.
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I THE CENTRIL ADMINISTRATIVE TR
HYDERATA DENCH HYDERA BADy
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THE HOR'CLE SHRD R.RANGARAJAN « M(Ax\

ic‘l N D

THZ HON'BLE SHR I G 8.JA1 PARAMESHIAR

s
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